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COURT NO.1 SECTION IV-B

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (C) No.569/2011

(Arising out of impugned final judgment and order dated 11-11-2010
6116/2010 11-11-2010 in CR No. 6116/2010 11-11-2010 in CR

in CR No.

No. 6116/2010 passed by the

Chandigarh)

RAM LAL (DEAD) THROUGH LRS

RAM DASS

WITH SLP(C) No.2426/2012 (IV-B)

High Court Of Punjab & Haryana At

Petitioner(s)
VERSUS

Respondent(s)

SLP(C)

No.

4716/2011 (IV-B)

SLP(C)

No

.8628/2015 (IV-B)

SLP(C)

No.

12541/2012

(IV-B)

SLP(C)

No.

14311/2015

(IV-B)

SLP(C)

No.

11913/2011

(IV-B)

SLP(C)

No.

17458/2013

(IV-B)

SLP(C)

No.

18242-18246/2012 (IV-B)

SLP(C)

No.

15558/2016

(IV-B)

SLP(C)

No.

18378/2012

(IV-B)

SLP(C)

No.

17621/2015

(IV-B)

SLP(C)

No.

17624/2015

(IV-B)

SLP(C)

No.

18211/2016

(IV-B)

SLP(C)

No.

17825/2016

(IV-B)

SLP(C)

No.

18152/2016

(IV-B)

SLP(C)

No.

25284-25285/2015 (IV-B)

SLP(C)

No.

23885/2015

(IV-B)

SLP(C)

No.

31507/2015

(IV-B)

SLP(C)

No.

31511/2015

(IV-B)

SLP(C)

No.

27346/2011

(IV-B)

SLP(C)

No.

26925/2011

(IV-B)

SLP(C)

No

.28107/2011

(IV-B)

SLP(C)

No.

28371/2011

(IV-B)

SLP(C)

No.

28593/2011

(IV-B)

SLP(C)

No.

31284/2011

(IV-B)

SLP(C)

No.

30744/2011

(IV-B)

Signavﬁe!\dae‘fie )

No.

31192/2011

(IV-B)

No.

34304/2012

(IV-B)

)

Dats

TSP (C)

No.

33411-33412/2011 (IV-B)

SLP(C)

No.

31429/2014

(IV-B)

SLP(C)

No.

35980/2013

(IV-B)

SLP(C)

No.

2091/2012 (IV-B)

SLP(C)

No.

15524/2017

(IV-B)
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SLP(C) No.35177/2017 (IV-B)
SLP(C) No.25727/2017 (IV-B)
SLP(C) No.23282/2017 (IV-B)
SLP(C) No.32248-32251/2017 (IV-B)
SLP(C) No.35181/2017 (IV-B)
SLP(C) No.35176/2017 (IV-B)
SLP(C) No.35174/2017 (IV-B)
SLP(C) No.36365/2017 (IV-B)

Date : 20-02-2019 This petition was called on for hearing today.

CORAM
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE L. NAGESWARA RAO
HON'BLE MR. JUSTICE SANJIV KHANNA

For Petitioner(s) Mr. Ankit Swarup, Adv.
Mr. Vipul Jindal, Adv.
Mr. Rohit Kumar Singh, AOR

Mr. Nidhesh Gupta, Sr. Adv.
Ms. Kaveeta Wadia, AOR
Ms. Vriti Gujral, Adv.
Ms. Pallavi Singh, Adv.
Ms. Japneet Kaur, Adv.

Mr. Shyamal Kumar, AOR

Mr. Nidhesh Gupta, Sr. Adv.
Mr. Tarun Gupta, AOR

Ms. Vriti Gujral, Adv.

Ms. Pallavi Singh, Adv.

Ms. Japneet Kaur, Adv.

Mr. Rishi Malhotra, AOR
Mr. Utkarsh Singh, Adv.

Mr. Nidhesh Gupta, Sr. Adv.
Mr. Alok K. Agarwal, Adv.
Mr. Vikas Jain, Adv.

Mr. Apoorv Rastogi, Adv.
Ms. Kavita Wadia, Adv.

Ms. Garima Prashad, AOR

Ms. Vriti Gujral, Adv.

Ms. Pallavi Singh, Adv.

Ms. Japneet Kaur, Adv.

Mr. Shashank Tripathi, Adv.
Mr. Rishi Malhotra, Adv.
Mr. Utkarsh Singh, Adv.
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Mr. Ankur S. Kulkarni, Adv.
Mr. Anand Srivastava, Adv.
M/s. Lex Regis Law Offices

Mr. Ashok K. Mahajan, AOR

Mr. Dinesh Verma, Adv.
Mr. Munish Bhardwaj, Adv.
Mr. Subhasish Bhowmick, AOR

Mr. Narender Hooda, Sr. Adv.
Ms. Nida Doon, Adv.

Dr. Surender Singh Hooda, Adv.
Mr. Rameshwar Prasad Goyal, AOR

Mr. Yogesh Malhotra, Adv.
Mr. P. S. Sudheer, AOR

Mr. Rishi Maheshwari, Adv.
Ms. Anne Mathew, Adv.

Ms. Shruti Jose, Adv.

Mr. Ram Naresh Yadav, AOR
Mr. V. Sushant Gupta, Adv.
Mr. P.S. Khurana, Adv.

Mr. Mohit Kumar Singh, Adv.

Ms. Manju Jetley, AOR

Mr. Sanjai Kumar Pathak, AOR
Mr. Rajat Bhardwaj, AOR

Mr. Bhal Singh Malik, AOR

Mr. Satinder S. Gulati, Adv.
Mrs. Kamaldeep Gulati, AOR

Dr. Vinod Kumar Tewari, AOR
Mr. Gopal Balwant Sathe, AOR

Mr. Vikas Mahajan, Adv.
Mr. Akash Varma, Adv.
Mr. Anil Kumar, Adv.

Mr. Vishal Mahajan, Adv.
Mr. Vinod Sharma, AOR

Mr. Ravinder Singh, Adv.
Ms. Astha Sharma, AOR

Ms. Dimple Nagpal, Adv.

Ms. Rukhmini S. Bobde, Adv.
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Mr.
Mr.

Ms.
Mr.

4

Sangram Saron, Adv.
Shree Pal Singh, AOR
Mahima Rai, Adv.
Kumar Shashank, Adv.

Upasana Nath, AOR

Arvind Kumar Gupta, AOR
Surinder singh, Adv.
Anil Sahu, Adv.

Sanjeev Kumar Sahu, Adv.

Ashok K. Mahajan, AOR

Shubhranshu Padhi, AOR
Ashish Yadav, Adv.
P. Kavin Prabhu, Adv.

Ajit Singh Pundir, AOR
Arijeet Singh, Adv.

D.V. Singh, Adv.

Bhubendra Kr. Bhardwaj, Adv.

Ritesh Khatri, AOR

Anil Kumar Mishra, AOR
Anurag Singh, Adv.

(Mrs. ) Vipin Gupta, AOR
S. L. Aneja, AOR
Senthil Jagadeesan, AOR
Sonakshi Malhan, Adv.
Suriti Chowdhary, Adv.

Sudhir Bisla, Adv.
Kamal Mohan Gupta, AOR

Pawan K. Bahl, Adv.
Rakesh K. Sharma, AOR

Yadav Narender Singh, AOR
Ashok Arora, Adv.
Vivek Sharma, Adv.

Jatinder Kumar Bhatia, AOR
D.K. Monga, Adv.

Divya Sharma, Adv.
Naresh Bakshi, AOR
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Mr. Yash Pal Dhingra, AOR
Mr. Subhasish Bhowmick, AOR
Mr. Deepak Goel, AOR

Mr. Sanjai Kumar Pathak, AOR
Ms. Shashi Pathak, Adv.
Mr. Arvind Kumar Tripathi, Adv.

Mr. P. N. Puri, AOR
Mrs. Kamaldeep Gulati, AOR

Mr. Anand Mishra, AOR
Mr. Amrendra Kumar Singh, Adv.

Mr. A. Venayagam Balan, AOR
Mr. Anil Kumar Tandale, AOR
Ms. Kaveeta Wadia, AOR

Ms. Rachana Srivastava, Adv.
Mr. Ashok Panigrahi, Adv.
Mr. S. Vinay Ratnakar, Adv.
Ms. Binu Tamta, Adv.

Mr. B.V. Balram Das, Adv.
Mr. B. Krishna Prasad, AOR

Mr. Siddharth Bhatnagar, Adv.
Ms. Ruby Singh Ahuja, Adv.
Mr. Nakul Gandhi, Adv.

Mr. Navandeep Matta, Adv.
Mrs. Manik Karanjawala, Adv.
M/s. Karanjawala & Co.

Mr. Vishal Bhatnagar, Adv.
Ms. Iti Sharma, Adv.

Ms. Kumudlata Das, Adv.
Mr. Ashwani Kumar, AOR

Mr. Jay Kumar, Adv.

Mr. Arvind Gupta, AOR

Mr. Pankaj Pandey, Adv.

Mr. Himanshu Gupta, Adv.



SLP(C) 569/2011

6

UPON hearing the counsel the Court made the following
ORDER

Heard in-part.

Put up for further hearing tomorrow (21.02.2019).

(Chetan Kumar) (Anand Prakash)
A.R.-cum-P.S. Court Master
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